Title: Condemned the attack on the house of Shri Dilip Kumar, national artist and a humanist by the miscreants
backed by the Maharashtra Government.
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Sir, you assure that some discussion will take place...(Interruptions).
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SHRI SAMIK LAHIRI: Sir, we want a discussion...(Interruptions)

SHRI BUTA SINGH : Sir, Dilip Kumar does not belong to any community..(Interruptions) He 1s a great Indian
artist. He is a humanist... ... (Interruptions)

MR. CHAIRMAN: You can raise it tomorrow during Zero Hour.

... (Interruptions)

SHRI BUTA SINGH : Sir, those goondas are backed by the Maharashtra Government...(Interruptions). Dilip
Kumar is not only an Indian artist, he is a great humanist...(Interruptions). We are proud of Dilip Kumar. This
House must pay a tribute to Dilip Kumar...(Interruptions)
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MR. CHAIRMAN: Please take your seats now.
... (Interruptions)

MR. CHAIRMAN: Please speak one by one.
... (Interruptions)
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MR. CHAIRMAN : Please take your seats.
... (Interruptions)
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You can raise it tomorrow.

... (GFIY™)

SHRI SATYA PAL JAIN (CHANDIGARH): Sir, law and order is a State subject. They cannot raise it here. This
is not “Zero Hour' now. ....(Interruptions)



MR. CHAIRMAN: Please take your seats. You can raise it during "Zero Hour' tomorrow. You give notice.
SHRI RAM VILAS PASWAN : Sir, this is "Zero Hour'. The Minister for Parliamentary Affairs is here. You
direct the Parliamentary Affairs Minister.
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MR. CHAIRMAN: Mr. Minister, do you want to respond?
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MR. CHAIRMAN: Now, we take up item number 17. Shri Madan Lal Khurana to make a statement regarding
Government Business for the week commencing the 14th December, 1998.

ot 7R A G : FeA ] AN

MR. CHAIRMAN: Please take your seat.

... (Interruptions)

MR. CHAIRMAN: I will go through the proceedings and if there is anything objectionable, I will delete it.
SHRI RAM VILAS PASWAN : Sir, you can go through the record. ....(Interruptions)

MR. CHAIRMAN: Please take your seats.

... (Interruptions)

MR. CHAIRMAN: Please go to your seats.

... (Interruptions)

MR. CHAIRMAN: That will not go on record.

(Interruptions)*

MR. CHAIRMAN: What he has said will not be a part of the record.

... (Interruptions)

MR. CHAIRMAN: If there is anything objectionable, that will be removed from the record.
....(Interruptions)

SHRI MADAN LAL KHURANA: He is not an anti-national and he is not a Pakistani.
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MR. CHAIRMAN: You cannot make such remarks.
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MR. CHAIRMAN: The Minister is on his legs. Please hear him.

* Note recorded

THE MINISTER OF POWER (SHRI P.R. KUMARAMANGALAM): Sir, the Minister for Parliamentary
Affairs made a statement that we are proud of Shri Dilip Kumar; he is a national Artist and we respect him.
Anything spoken 1l of a person of that stature should not be allowed to go on record. I request you to wipe it off
from the record.
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SHRI ARIF MOHAMMED KHAN : Sir, this is too serious and it cannot be rectified. He cannot describe
anybody as anti-national. ... (Interruptions)

MR. CHAIRMAN: The Home Minister will make a statement tomorrow.

... (Interruptions)
MR. CHAIRMAN: What he has said will not form part of the proceedings.
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MR. CHAIRMAN: You please take your seat.
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SHRI ANIL BASU (ARAMBAGH): This type of cultural fanaticism should not be allowed.
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MR. CHAIRMAN: That has been expunged from the record.
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... (FYM)

MR. CHAIRMAN: Let us now take up Item No. 20, consideration motion of the Coffee (Amendment) Bill. Shri
V. Radhakrishnan to speak.
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SHRI ARIF MOHAMMED KHAN : Sir, we could take it up later. I have met the hon. Speaker and ...
(Interruptions) I have also given a notice in this regard. Please allow me two minutes ... (Interruptions)
MR. CHAIRMAN : We have taken up a new subject now.

... (Interruptions)

SHRI ARIF MOHAMMED KHAN : Sir, I have already met the hon. Speaker and he had announced in this
House that he would be giving me an opportunity to speak ... (Interruptions)
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MR. CHAIRMAN: We have taken up the Coffee (Amendment) Bill now.
SHRI ARIF MOHAMMED KHAN : Sir, I have met the hon. Speaker in this regard and he had announced in the
House that he would allow me ... (Interruptions)

|aITT WET : el afere |
SHRI ARIF MOHAMMED KHAN : Sir, he has announced in the House ... (Interruptions)
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SHRI ARIF MOHAMMED KHAN : Sir, on that day he said, "tomorrow ... (Interruptions)
MR. CHAIRMAN: The privilege motion is under consideration.
... (Interruptions)



